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(b) the 'number out of them who
have beon allotted flats in cach
category so far ; :

(c) the number of persons who
have ~ been allotted flats *on hire-
purchase basis in each category so far
undc‘r. the scheme ; and

(d) the number of applications
for allotment on hire-purchase basis
pending in each category under this
_scheme ?

« THE DEPUTY MINISTR IN THE

DEPARTMENT OF SPORTTS IN THE
MINISTRY OF WORKS AND
HOUSING AND IN THE DEPART-
MENT OF & PARLIAMENTARY
AFFAIRS (SHRI MALLIKARJUN)
() The total npumber of persons
registered under this scheme is given
below :—

(i) M.ILG 10332
(i) L.I.G. 9135
(iii)y JANTA 8212

TOTAL 27679
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(b) Allotments have been made to
all registered persons who submitted

applications for allotment as and

when applications were invited, excent
in 607 cases (82 MIG, 424 L.IG and
101  Janta) who did not apply for
allotment in specific localities of their
choice as and when the applications
were invited and despite giving them
final oppritunity in Sept., 1983. It
has been decided to refund the earnest
money in all these cases as the scheme
of 1976 has been closed.

(¢) .As per general guidelines laid
down in the brochures issued at the
time of inviting applications from

time, 50%C allotment were made on-
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cash down basis while the other 50%
on hire purchasc basis. ‘ "

(d) No applications under the
scheme is pending as . all cases have
becn finalised and thc scheme has been
closed,

Circulation of Weights and Measures
law to the States

2065, SHRI K. RAMAMURTHY:
Will the Minister of FOOD AND
CIVIL SUPPLIES bc pleased to state :

(a) when was the cnforcement
law regarding weights and mcasures was

“circulated to the states ;

(by the names of States which

have cnacted such enforcement law

and

(c) other measures adopted to
protect the  consumers from trade
malpractices 7

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
AND IN THE MINISTRY OF FOOD
AND CIVIL SUPPLIES (DR, M.S.
SANJEEVI RA(O) : (a) A uniform
weights and  measures enforcement
Bill was circulated to the States in
1976.

(b) States/Union Territories which

cenacted the bill ace - —

Himachal  Prad:sh, Jammu  and
Kashmir, Manipur, Arunachal Pradesh,
Mizoram and Lakshadweep.

(¢) Government are  cnforcing

© various existing laws to protect the

interests of the consumers. Further,
as the enforcement aspect of weights
and mecasures is now. in the Concurrent
List to ensurc uniformity, the Standards
of Weights and Measures (Enforce-
ment) Bill will be introduced in the
current session of Parlisment to replace.
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the existing . wé'igh-ts_ and measures .

enforcem:nt laws of the States.
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-Inlrod'u_ct;ion of Vegetable Prole‘ct In
Delhi by NDDB

- 2067.

SHRIMATI
PATNAIK :

Wil¥

JAYANTI
the Minister of

AGRICULTURE be pleased to state :

(a) whether a proposal to introduce
a svegelable project on the ‘‘Anand
attern’” in Delhi and other places
in the counrty by National .Dairy
Development Board
dcration of Government ;

(b) if so, when NDDB procgeses
to introduce such system in Delhi ;

(c) the prépara!ion made by
NDDB so far to cnter the vegetable
and fruit market in Delhi ; and

-

(d) the details of the programme
of NDDB in this regard ?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE:
YOGENDRA MAKWANA) :
(@) National  Dairy D:velopment
Board has propused a project for
of fruits and vegetables,

(b) Implementation of the project
will start &5 soon as land for Central
distribution  facility and the retail
outlets are provided by the various
local authorities. S

(c) - Various important aspscts of
identified are
now being examined by National
Dairy Development Board for impla-

“mentation,

(d)y The project report includes
following programme of work ; '
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